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Cancellation of Telecast of Sindhi
play «Jhooley Lal by Door-
darshan, Bombay

%309, SHRIMATI SURYAKA-
NTA PATIL : Will the Minister of
INFORMATION AND BROAD-.
CASTING be pleased to state:

(a) whether  Government  are
aware of the cancellation of the
Sindhi play JHOOLEY LAL by
Doordarshan, Bombay on the oc-
casion of the Sindhi New Year
Day on March 28th, 1990 although
the agreement to this effect was
signed much in advance and the date
of recording was also fixed;

(b) if so, what steps Govern-
ment propose to take to pacify the
hurt feelings of the Sindhi com
munity in this regard:

(c) what compensation is paid
in such cases to ther organisers of
the programme;

(d) whether Government pro-
pose to telecast this play in the
near future; and

(e) if so, what would be the
new date of the telecast ?

THE MINISTER OF INFOR-
MATION AND BROADCASTING
AND PARLIAMENTARY AFFA-
IRS (SHRI P. UPENDRA) : (a) to
(e) The recording of the play “Jhooley
Lal” had to be postponed as requisite
formalities precediag the recording
could not be finalised in time,

[23 MAY 1990 ]

to Questions 38

Doordarshan duly conveyed their
regrets to the organisers for the
inconvenience caused. It has also
been decided, after detailed discus-
sions with the organisers, to record
the play shortly.
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Demand for Statehood
to Pondicherry

*311, SHRI S. MADHAVAN :
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Pondicherry Go-
vernment have demanded full fled-
ged statehood from the present
status of a Union Territory; and

(b) if so, what action is proposed
to be taken on that demand by the
Central Government ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MOHA-
MMAD SAYEED) : (a) Yes, Sir.
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(b) The Government of India are
of the view that having regard to
the various implications, the time
is not opportune to consider the
matter at present.

*312. [Transferred to the 29th
May, 1990].

Sealing of border in J and K and
Punjab

+313. SARDAR JAGIIT SINGH
AURORA:
SHRI HARVENDRA SINGH
HANSPAL :

Will the WMinister of HOME
AFFAIRS b: pleased to state:

(a) whether Government have
decided to seal the vulnerable and
weak points along the line of actual
control in J&K and the inter-
national border in Punjab to pre-
vent Pakistan from sending trained
militants and terrorists into the two
States;

(b) if so, the details of the weak
points identified for sealing along
the J&K and Punjab borders;

(c) whether the border States of
Gujarat and Rajasthan are proposed
to be included in this scheme;
and

(d) if so, by when the weak
points would be sealed and in what
manner ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MOHA-
MMAD SAYEED): (a) to (d)
Sscurity along the Line of Actual
Coatrol and the International bor-
der in Jammu and Kashmir and
Punjab is baing fucther tightened
up and close vigil is being maintained
to check attempts of infiltration/
exfiltration.

Security arrangements at the bor-
der and line of control are kept
uader constant review,

[RAJYA SABHA ]

to Questions 40

Migration from Assam, Kashmir
and Punjab

#*314, SHRI ATAL BIHARI VAJ-
PAYEE:
SHRI VIREN J. SHAH :

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of persons who
have migrated ¢o far from (1) Assam,
(ii) Kashmir, and (iii) Punjab for
fear cf their life and property during
the lact three years;

(b) the number out of those
who have so far been providsd
with shelter, faod, clrthing, jobs and
educational facilities; and

(¢) by when thess people would
be fully rehabilitated ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MOHA-
MMAD SAYEED): (a) Number
of persons who have migrated dur-
glg the last three years are as un-

er i—

(i) Assam : No spacific instance
of non-Assamese migrating to nei-
ghbouring States has besn reported
by the Government of ;Assam.

(ii) Kashmir : A number of fami-
lies are reported to have migrated
from the Kashmir Valley. Over
30,000 families have been registered
in Jammu area and about 8,000
families in Delhi. Some families
have migrated to other States also.

_ (iii) Punjab : About 13,600 fami-

lies have migrated to Delhi and
other States of India.

(b) and (c)

_Assam : The question does not
arise.

Kashmir : Tn respect of persons
who migrated from Kashnir infor-

' mation with regard to their reha-



